IN THE CENTRAL ADMINISTRATIVE TRIBUNA: HYDERABAD BENCH

AT HYDERABAD

OAr.1425/96 dt.12-12-96
Between

N. Thirupathamma & Applicant

and

1. Union of India, rep. by
Secretary '
Ministry of Railways
Railway Board, New Delhi

2. General Manager
SC Rly., Rai®nilayam
Secunderabad

3. Divnl. Rly. Manager | .
SC Rly., Vijayawada ¢ Respondents

‘Counsel for the applicant : J.M. Naidu
: Advocate

 Counsel for the respondents : K. Siva Reddy
' SC for Railways
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0.A.1425/96 . dated 1 12-12-96

Order

Oral order (per Hon. Mr. H. Rajendra Prasad, Mem

' Heard Sri J.M. Naidu, learned counsel for th
cant and Sri K. Siva heddy for the respondents,
2. It is seen that the matter regarding compéss
appointment of‘the applicant was forwarded with f
details to the Railway Board as seen from thé Ann
to this OA. All that is required in this case is
the request should be considered on merits and su
decision conveyed to the applicant if the same ha

alfeady not been done. This may be doﬁe within 9(
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of the receipt of copy of this order. A copy of this 0a

may be sent alongwith this ordersto the Respondent
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Dated ;3 December 12, 96

3. The OA is disposed of,
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0.A.1425/96

To
1. The Secretaxy, )
lways, Railway Board,

-New pDelhi, . ) PO &

2. The General Manager, sc Rlys, .
Railnila_vam. Sécunderabad. -

3. The Divisional Rai

lway Manage r,
SC Ry,

Vi jayasvada.

4. One copy to Mr, J.M.Naidu, Advocate, CA&'.Hyd.
5, One copy !:0 Mr.K,sive mddy, sc fo.r Rlys. CAT Hyd

6. One copy. to Library, CAT Hyd.
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-IN THe CEHTRAL ADMINISTRATIVE TRIBUNAL

HYLEKABAD BBWCH AT KYLERABAD '

CE M.G.CHAULHART

THE HON'BLE MR.JUST
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Dismissed. ’
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